
Amendment Regulations, 1972, 
published m Notification No 
G S R  41 (L) in Gazette of 
India dated the 20th January, 
1972

(xxi) The Indian Police Scivicc (H \a
tion of Cadre Strength) Amend 
ment Regulations, 1972, publi 
shed m Notification No G S R 
4 2(0  in Gazette of India dated 
the 20th January, 1972

(vxn) The Indian Admmistiativc
Service (Pav) Ihird Amendment 
Rules 1972 publishtd in Noti 
fication No G S R  41(L) in 
Ga/cltc oi India dated the 20th 
Januaiy, 072

(xmii) f lie Indi in Police Scrvie (Pay) 
Amendment Rules 1972 publi-
shed in Notification No G S R 
44(L) in Gazette of India datid 
the 20th January, 1)12

(x\iv) I he Indian Police Service (Piy) 
I irst Amendment Rules 1 >72, 
published in Notification No 
G S R  116 in G'l/etle of India 
dated the 22nd J mu iry, 1 )72 
[ P la ied  in L ibra iy  See  No 
LT— 1513/7? ]

133 papers Laid P M  B andResn 134 
Comm Rep.

A copy of the Annual Report (Part 1) 
of the Registrdi of New papers for 
India on Piess in India, 1971

(2) A statement (Hindi and Fnglish 
versions) explaining the reasons foi 
not laying the Hindi version ol the 
above Report simultaneously {Placed 
in Library See No LT-1515/72J

UGC (D is q u a l i f ic a t io n , R e t ir e m e n t  
a n d  C o n d i t io n s  o f  Se r v ic f  o p  

Mi m b ir s ) A m l n d m l n t  R u u s

Till D IP U IY  M IN IS irR  IN THE 
MINISI R \ OI FDUCAT ION AND SO 
C1AL WLL1ARI AND IN TH1 DLPART- 
MT N ? Ol CUITURI (SHRI D P 
YADAV) I beg to lay on the Table a copy 
ol the U m ui ity Grants Commission (Dis 
quahhcation, R tircment and GonJitions of 
Set vice of Members) Amendment Rules, 1972 
(Hindi and I nt,Iish \cisions) published in 
Notification No S O 5^7 in Gazette of India 
dated the Dili Icbiuaiy 1972 under sub* 
section ("?) of section 25 ol the University 
Grants Commission Act, 1956 [Placed in 
Library See No L r — isi6/72j

12 2 5 1 hr&

RLS1GNATION OT MFMBLR 
(SHRI P C SLT1II)

(1)

CHAITRA 2, 1894

ClNTRAL iNDUSTRIAI SfrU RITY To RCE 
(AMI NDMENT) RULrS

SHRI K C PANT I beg to lay on the 
Table a copy of the Central Industrial Secunty 
Force (Amendment) Ru’es, 1971 (Hindi and 
English versions) published in Notification No
S O 444 m Gazette of India dated the 5th 
February, 1972, under sub section (3) of section 
22 of the Central Industi ml Security Force 
Act, 1968 [Placed m Library. See No 
LT—1514/72 ]

MR SPEAKLLR I ha\c to inform the 
House that Shri P C Sethi, an eltcted mem-
ber of Lok Sibln fiom Indore constituency 
of Madhya Pndcsh, has resigned his seat in 
Lok Sabha with efleet from the 22nd March
1972

12.26 hrs

COMMITTLL ON PRIVATE MLMBPRS’ 
BIILS AND RESOLUTIONS

A n n u a l  R e p o r t  o t  R e g i m r a r  o f  N e w s -
p a p e r s  o n  P r f s s  i n  In d ia

rHE MINISTER OF STATL IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRIMATI NANDIN1 
SATPATHY): I beg to lay on the Table

T e n t h  R e p o r t

SHRI G G SWELL (Autonomous Dis-
tricts) I beg to present the Tenth Report of 
the Committee on private Members’ Bills and 
Resolutions


